;\1 s Mo, Q3-5L201 2/ Enf 84T
= Fond Belaty oxt Standarde Ledovily of Judhy
(Feftnetiy o Heaki gud Cemily Welinea)

1M Sivavon, Folla Reod
o

i-146002

- RERICE MEMORAMIII
Bubiject: Wabvlvg of Inspection 2 FRO2 with valld voglatreilor ouder Biv-vegarding

1t hss bosn copwaunisated vide O, no, G3-01RVZEREVFESAY cated 15-10-2012 ©

it she Desigrmied Officess thet 160%: 20U s roay be considersd for guunt of deses wdsr T35

Bty 2666 without laspration on e Gials of Inspeetion repents made wvailasle av e Sont
Tnzpesiton Ageney (BIAG. B Hue with taly, Fosd Cusiness Operator ke Sea-lood Exporters

vito Tiold volid Registratians undér Export Tuspection Council of Indin, (5IC} way alse be

(- b< 'éé consiaered to be grented Licentes wifiout inspection hosed on the inspection tenoyts made

faitenie by Bipord Inspeotion &zency, This arngerosns is belng aeeon

(7 J'ﬂ/ oy Loy i dve idecest of adminiaentie exigencian

Vhis insues with the epprovel of TEO, FSSAL ) ‘
e .: , a2 | . I
4 %‘), IR : .
bf\ 1o f a0 . crr e ;
: bUX - : - e L lilasgkavsa)

)
i ey {EnEeanan;

s

opr o, ;
" L DOs-DolhiMumbai/Loiizava/Guwahati/Chennai/Lnckiew/Chsadigesn .
2 O Gaene, Divestor-flusp Q/C), Bepoit Tnspeetion Counzil of Tacle iy ol

Commnson & Induster, Govr, £F Tadia, 2 Fleas, R TIACH Calley
=l Sinpgh Rozd, Mew Dehi-C30006:, with a requen b siela cvaiaiic
frapastion Reports it mapestive of all Food Businese Opeistors ineludiag 1A 3
w3 e, vesnaaiive Tavioneoed Qfifoers, ’

23w CRG

g,;.a’ kS l"'),, - ’




